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No. of 	Date of 
Order 	?rder 

Ordei with Sig,ature 
Office rote as t 
ctio ( if any) 

taken on order 

Li 

O.A.No5, ,14/94,15/95,22/94,2/94, 
24/94,25/94,34/94, 2C3/94,C4/94, 
33/94,415/94,416/94 & 411/94 

A Common order is pronounced in the 

Open Court as per the observations and jflrections 

made in the order dated 16.5.1995. The above 

mentionGd applications are disposed of.No COStS. 
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